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GOVIRIMENT OF IHBIA
MINISURY OF FINAICE (DEPAREMENT OF REVENUE)
NEW DI, the 17th 4pril, 1978,
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No,2270/F, 1o, 203/64/7u~1m.a II/: I% iz hereby notified for general
informatlon that the Institution mentioned below has been approved

by the Indian Ceouncil of hedlC?l Regearch, the prescribed authority

for the purposes of clause (1i) of subesection (1) of Sectiod 35 of
the Income-tzx Act, 1961, read with rule 6(ii) of the Income=~tax '
Rules, 19262 undec the category of "Scientific Regearch Association®

in the field of Medical Research, subject to the following conditionsg:-~

i) Thot the ingtitution will maintain a separate account of
the sumg received by it for scientific reseaxrch in the
field of medical regearch.

11) Phat the institution will furnish annunal returns of its
scientific research activities to the Council for each :
finaneial year by 15%th iiay each year at the latest in such
form ae uay be laid down ond intimated to them for this
purpese. .

. LiSTITUTION
TNDIAN FHARAIACOLOGICAL SOCIETY, FiTNA.

Thig notification is effective for a pericd of two years
from 1et April, 1978 tc 31st March, 15980. /
_ gd/-

(J.B. SHIRILL)

DIRECIQOR TO TIE GOVERIMENT OF INDIA.

Copy forwarded to:i- '

1. 411 Ceummigsioners of Income-iax {2 comies).

2. Director of Incvection (T.*.Eﬁhélt)/(lnvestlf ation)/Research
Qiquotics/Lublncﬂ ion and Fublic felations, New Delhi,

%e Directorate of Ol Services Llﬁcoae—th), ls% T1loor, Liwan~e-
Ghalib, Hata Sundri Lone, lWew Jelhi.

4, Indian Council oif Medical Regearch:, Medical Fnclave, Lnsari’
Nn*qr, How Delhi with reference to their letter Yo, 18/61/77—A£.II
datad 1ot Jpril, 1970,

5. “he Qccreuﬁvy, International relations, Indian Pha+masologlcal
qocﬂetv, University College of lie ical Sciences, Blng Road,
Zew Delhi-1102016, with reference to hisg letter dated 10Th Mqrch,
1978 to the dregeribed anthority.

6. Comptroller 2 luditor Zenerzl of indig {20 cog1es).

7. Bulletin Seciion of #.1.(R.8.0F), Yew Dethil (5 copies

8. Pro-i-c C.“cz O,;.J., Lr_"!m J.I.- .COl‘lL’J., AEEH&"‘B%O‘I. /” -
' ad
(3.7, SHJmm)
Z‘_J TLORISED Ir‘OR I DIRFCTOR 7O THE GOVIRNMENT OF INDIA
N0.CC/ITL,1T/2209/551 /RSP/T8.
(zi1ss I.Er* TP 'J:u'.HI) /- /;

© ASS?. DIRECTOR (RSGP).



